
C. A.N 0.8 5/ 2&O 2. 

ORDER DATED 31-10-2002. 

The APplicaflt(a Postgraduate in SCience, 

putsuant to an Advertisemt No. B/.11 14/3jB/99 dated 7/99 

issued oy the cspOnd&its (inviting pp1ications for the 

post of postal Assistant of SariDaipur Division) applied 

and uiimately appeared in the written test on 22-0 7_ 

200 2. it is the case of the Applicant that, she oeIng 

found suitable in the aforesaid test, the Respondits 

jC (dr leter dated 07-09-2002) to theIsSUed flO 

Applicant 

 

to appaar in the viva-vroce and computer test on 

18-09-2002.The Applicant having not received the said 

letter could not participate in the test held on 18-09-

2002. rhe Respondts, however, scheduled to conduct the 

viva-vOce test and comuter tSt( for the 1,,Ost of postal 

Assistant in respcctof Jharsuguda and solangir) on 

19-9-2002 and due to 'Orissa Bands the said date (19-9-

2002) was reschedulad to 29-9-2002. Applicant represented 

on 20-9-2002 to the Respondents 2,3 and 4 for allcwir 

her to participate in the viva- voce and computer test. 

Again she represented on 23-9-2002. HOwever, since no 

reply was received on her representazions,shp mCvd this 

Tribunal in the present Cric:inal Application u/s.19 of the 

Administrative Tribunals Act, 1985 with prayer to direct the 

Respondents to allow her to take viva_voce test fixed to be 
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held on 299-2002 andas an interim measurethe 

APplicant had prayed for a direction to the Respondents 

to al:cw her to appear in the viva_voce test on 29-9-2002. 

The matter was taken up for orders on 

admission and interim Orders on 2509_20024, and while 

ordering for issuance of notice to the Respondents to file 

counter, it was directedad_jnterjmto alloy the Applicant 

to take vivavoce and cOmputer tests scheduled to be 

held on 29-09002, 

Today it has been Submitted by the learned 

Seniot Staridinç Counsel (Mr.A.K.Bose) appearing for the 

Respondents that pursuant to the interim Orcer passed by 

this Tribunal (on 25-09_2002), the Applicant had appeared 

in the viva_voce etc. tests for the post of postal 

AssisLants and that her results have been kept in a 

sealed covet. 

T We 	hatd Mr.Kanungo, (Learned COUnsel 

appearing for the Applicant) and Mr.A.K.Bose(Learned 

Senior standing Counsel for the Union of India1appearing 

for the ResPOndents). It has oeen revealed (by Mr.305e, 

Learned Senior Standing Counsel) that the Board,which 

was regularly taking the 	 of the 

candidates of SflO.lpUr Division, have taken the interview/ 

of the Applicant; on the Strength of the interim order passed 

by this Tribunal on 2509-2002. 

S... 
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5. 	 In the above said remises,without entering 

into the cOntroversy, we direct the Rescndents to 

declare the result of the Applicant,alongwjth other 

canidates, an,  to take further action in the matter 

of recruitment of postal ASsjSdnts. 

In the result,therefore, this OricTinal 

Application is al1owe in the aforestated terms.But, 

however,thcre shall be no order as to cOsts. 

Sd copies of this order to all the 

parties and free cOpies of this order e given to learned 

counsel for both sides. 

CHAIRMAN 
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